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I.LA. No. 391/KB/2017
Present: Hon'ble Member, Shri M.B. Gosavi (J)
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118. 04-10-2018 - CP No. 218/KB/2017 - IA No. 146/KB/2018 -IA No.
391/KB/2017 - RUN Kumar Agarwal Versus - Euro Strips Pvt. Ltd. & Ors.

ORDER

The Ld. Counsel for the Petitioner appeared. The Ld. Counsel for the
Respondent Nos. 1,3,4 and 6 also appeared. The Ld. Counsel for the
Respondent No.7 appeared.

The say has already been filed.

The IA No. 391/KB/2017 has been filed challenging the maintainability of
the main CP.

The CP bearing No. CP No. 218/KB/2017 and IA No. 146/KB/2018 shall be
heard together.

The IA No. 391/KB/2017 is filed by Respondent No. 5 for striking out his
name. The Petitioner has also filed say.

IA No. 391/KB/2017 will be heard earlier than the main CP.

The Ld. Counsel for the Petitioner submitted that one more interim
application is filed.

Office to place it on record.
All matters to come up for further consideration on 19-11-2018.
The interim orders, if any, shall continue till the next date of hearirV
A\ 7
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